OIH
GOVERNMENT OF INDIA
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

LOK SABHA
UNSTARRED QUESTION NO.459
TO BE ANSWERED ON 19.07.2016

CRZ Notification
459. SHRI GOPAL SHETTY:

Will the Minister of ENVIRONMENT, FORESTS AND CLIMATE CHANGE be pleased to
state:

(@) whether the Union Government has received any proposal from the State Government of
Maharashtra for environmental clearance regarding issue of Greater Mumbai pertaining to
CRZ Notification 2011 (MCGM), preparation of new development plan for Mumbai
including redevelopment of dilapidated, cessed and unsafe buildings;

(b) if so, the details in this regard;

(c) the present status of the said proposals; and

(d) the time by which the said proposals are likely to be finalised along with the reasons for
delay in this regard?

ANSWER

MINISTER OF STATE (INDEPENDENT CHARGE) FOR ENVIRONMENT, FOREST
AND CLIMATE CHANGE

(SHRI ANIL MADHAYV DAVE)

(@) No proposal has been received in the Ministry from Government of Maharashtra seeking
environmental clearance under Coastal Regulation Zone (CRZ) Notification, 2011 for new
development plan of Mumbai including redevelopment of dilapidated, cessed and unsafe
buildings in CRZ areas of Mumbai.

(b) to (d) : Does not arise in view of answer at (a) above.
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